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Fund for Tourists Faollities at Ooty
. and Kodelkanal
" 5253 DRV RAJESHWARAN Willthe
Ministerof CIVIL AVIATION AND TOURISM
be pleased to state

(a) whetherthe Government proposeto
srovide funds for providing facilties to tour
sts visiting the hill stations of Ooty and
«odeikanal in Tamil Nadu

B e

(b) if so, the details thereof and
(c) f not the reasons therefor?

THE MINISTER OF CIViL AVIATION
AND TOURISM (SHRI MADHAVRAO
SCINDIA) (a) to (c) Provision of tounst
infrastructural facilities at any place ic prma
nly the responsibilty of the State Govern
ments However the Central Department of
Tourtsm extends financial assistance for
specific projects received dependen! upon
availability of funds theirr ments andinter se
priorties Forthe year 1991 92 the Central
Department of Tounsm had identified the
projects for augmentation of infrastructural
facilties at Ooty and Kodakanal in the
absence of complete project proposals from
the State Government 1t has not bee n pos
sible to sanction these projects

[Transiation)
3 4
Irregularities in Lying Cables in

Bombay.
e ]
5254 HRI DEVENDER PRASAD
YADAV = o
SHRI RAM BADAN

Wilithe Minister of COMMUNICATIONS
be pleased to state

(a) whether irregularities have been
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noticed by the Government in laying the
telephone cables from Sayan to Baddala
and Sayan to Ghatkopar in Bombay,

(b) f so the detalls thereof, and

(c) the action taken by the Government
orproposed agamstthepersonstoundguunyﬁ‘

THE DEPUTY MINISTER IN THE MIN
ISTRY OF COMMUNICATION (SHRI P V
RANGAYYA NAIDU) (a) No irregularities
have been noticed in laying of telephone
cables from Sion(Sayan)to Wadala(Baddala)
and Sion to Ghatkopar in Bombay

(b) and (c) Does not arnise in view of (a)
above

Regularisation of E.D. Employees

5255 SHRI ' SWAMI
CHINMAYANAND

SHRIG M C BALAYOGI

Willthe Minister of COMMUNICATION
be pleased to state

(a) whetherthe Government proposeto
regulanse the services of extra Departmen
tal employees working under Department of
Posts

(b) if so, the details thereof and
(c) if not the reasons therefor?

THE DEPUTY MINISTER IN THE MIN
ISTRY OF COMMUNICATION (SHRI PV
RANGAYYA NAIDU) (a) to (c) The Extra
Departmental Agents are governed by rules
framed under the authorty of the Govern
ment of India In recognition of their associa
tion wrth this Department, they are gwen
preferential treatment in the matter of re
cruttment in Group D’ and Postmen cadres
and such ED agents as get recruted auto
matically get ali the benefits applicable tothe
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Telephone Exchange in Punjab/ Sl No Place

- Haryana .o - . .
P aatntund

5256 SHRI NARAIN SINGH 1 2

CHAUDHARY Wilithe Minister of COMMU- —_ —— ——— e
NICATIONS be pleased to state

(a) whetherthe éovern ment proposeto 4 Bachhiwind
install more telephone exchanges in Punjab, 5 Mallian
Haryana and Himachal Pradesh during the
coming year, 6 Gohlawal

(b) if so, the details thereof with foca- 7 Buttar Kalan
tions thereof, and

(c) it not, when these are likely to be 8 Gitwal

?
installed 9 Dhanwal

THE DEPUTY MINISTER IN THt MiN- 10 Bhagwanpura
ISTRY OF COMMUNICATION (SHRI P V awanp
RANGAYYA NAIDU) (a) Yes, Sir 11 Sekhpura

{b) Details are as per Statements 1, II 12 Jata Kalan
and

{c) Does not arise " Bun Mahma

STATEMENT- " Benlana
Details of Telephone Fxchanges Planned ' Khuda Lohara
during 1992-93 in Punjab 16 Atumastaka
S No Piace 17 Bharanan
—— ——— - - 18 Saidawal
1 2 19 Kara-Khera
Moratwal
1 Taran Taran Road 20 orwal
Amntsar 21 Gidderwall
2 Udhoka Kalan 22 Choketawala
3 Mettowal

23 Karniawali




